CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH. JABALPUR
M_

O.A. NO. 450/2000

1. Hukumchand Jain, S/o« Late shri
Kundanlal Jain, aged about 50
Years, Chief section Supervisor,
Office of T.D.M., Sagar.

2. K.D. sharma, S/o. shri Phoolchang
Sharma, aged about 51 years, Chief
Section Supervisor, office of

T.D.M. » Sagar. cee AEElicants

Versu S

1. Union of India, Through Secretary,
Ministry of Telecomnmnication,
Sanchar Bhavan, New Delhi,

2. Telecaom District Manager, Sagar. **+ Respondents
Counsel ;

shri Rr.c. Shrivastava for the applicant.
Shri p. Shankaran for the Iespondents.

Coram

Hon'ble shri Justice N.N. Singh - vice Chairman.
Hon'ble shri r.x, Upadhyaya = Member (admnv,).

ORDER (Oral)
(Passed on this the 10th day of February 2003)

withdraw thig Original Applicatioen, Prayer igs allowed. Thig
Original Applicat;ion is digmigsgeqd as withdrawan., The stay
granted on 24/05/2000 Stands vacateq,
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(R.K. UPADHYAYA) (N.N. sINGH)
MEMBER (a) VICE CHAIRMaN
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